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PREFACE

This Publication contains a brief resume of work done in the
Seventeenth Lok Sabha during the Thirteenth Session i.e. from the
18 September, 2023 to 21 September, 2023.

   NEW DELHI;          UTPAL KUMAR SINGH
November, 2023                                                                Secretary General

Kartika, 1945 (Saka)
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1.  DURATION OF SESSION

(13th Session* of 17th Lok Sabha)

1. Date of Commencement : $18 September, 2023

2. Date of Adjournment sine die : *21 September, 2023

3. Date of prorogation : 26 September, 2023

4. Total number of days of Session : 4

5. Number of Actual days of Sittings : @4

6. Number of hours of sitting : 31 hours 04 minutes

* The Ministry of Parliamentary Affairs vide communication dated 31.08.2023 had
intimated that there would be no Question Hour, Zero Hour and Private Members’ Business
during the Session. Accordingly, there was no Question Hour, Zero Hour, Private Members’
Business and Matters of Urgent Public Importance (Matters under Rule 377, Adjournment
Motion, Calling attention).

$ The first sitting commenced with the playing of National Anthem.
@ The session was scheduled to conclude on 22nd September, 2023. However, the House

was adjourned sine die on 21st September, 2023. Consequently sitting fixed for 22nd

September, 2023 stood cancelled.
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SUMMARY

  1. Bills pending at the end of last Session 12

  2. Bill introduced 1

  3. Bill opposed at introduction stage Nil

  4. Bills passed by Rajya Sabha and Laid on the Table Nil

  5. Bills passed by Rajya Sabha and Laid on the Table — Nil
returned by Lok Sabha with amendments

  6. Bills passed by Rajya Sabha and Laid on the Table during Nil
earlier Session — returned by Lok Sabha with amendments

  7. Bills returned by Rajya Sabha with amendments and Laid Nil
on the Table of Lok Sabha

  8. Bill passed 1

  9. Bills in respect of which amendments made by Rajya Sabha Nil
were agreed to by Lok Sabha

10. Bills in respect of which amendments made by Rajya Sabha Nil
were not agreed to by Lok Sabha

11. Bills negatived Nil

12. Bills withdrawn Nil

13. Bills–debate concluded but further motions not taken up Nil

14. Motions for adjournment of debate on the Bills adopted Nil

15. Bills referred to Select Committee Nil

16. Bills referred to Joint Committee Nil

17. Bills reported by Select Committee Nil

18. Bills reported by Joint Committee Nil

19. Bills originated in and referred to Joint Committee by Nil
Rajya Sabha in respect of which motion for concurrence
were adopted by Lok Sabha

20. Bills referred to Standing Committees by Chairman/Speaker Nil

21. Bills reported by Standing Committees Nil

22. Bills pending at the end of Thirteenth Session of Seventeenth 12
Lok Sabha

3
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4.  DIVISIONS

Sl. Date Subject Matter Final
No. Result

Division No.1 was held on the motion for consideration of
the Constitution (One Hundred and Twenty-Eighth
Amendment) Bill, 2023 moved by Shri Arjun Ram Meghwal,
Minister of State (Independent Charge) for Law & Justice.

Division No. 2 was held on the motion for adoption of Clause 2
of the Constitution (One Hundred and Twenty-Eighth
Amendment) Bill, 2023 moved by Shri Arjun Ram Meghwal,
Minister of State (Independent Charge) for Law & Justice.

Division No. 3 was held on the motion for adoption of Clause
3 of the Constitution (One Hundred and Twenty-Eighth
Amendment) Bill, 2023 moved by Shri Arjun Ram Meghwal,
Minister of State (Independent Charge) for Law & Justice.

Division No. 4 was held on the motion for adoption of Clause
4 of the Constitution (One Hundred and Twenty-Eighth
Amendment) Bill, 2023 moved by Shri Arjun Ram Meghwal,
Minister of State (Independent Charge) for Law & Justice.

Division No. 5 was held on the motion for adoption of
Clause 5, as amended, of the Constitution (One Hundred
and Twenty-Eighth Amendment) Bill, 2023 moved by
Shri Arjun Ram Meghwal, Minister of State (Independent
Charge) for Law & Justice.

Division No. 6 was held on the motion for adoption of
Clause 6, as amended, of the Constitution (One Hundred
and Twenty-Eighth Amendment) Bill, 2023 moved by
Shri Arjun Ram Meghwal, Minister of State (Independent
Charge) for Law & Justice.

Division No. 7 was held on the motion for adoption of
Clause 1, as amended, of the Constitution (One Hundred
and Twenty-Eighth Amendment) Bill, 2023 moved by
Shri Arjun Ram Meghwal, Minister of State (Independent
Charge) for Law & Justice.

Division No. 8 was held on the motion for passing of the
Constitution (One Hundred and Twenty-Eighth
Amendment) Bill, 2023, as amended, moved by Shri Arjun
Ram Meghwal, Minister of State (Independent Charge)
for Law & Justice.

1. Ayes-454
Noes-002

2. Ayes-454
Noes-002

3. Ayes-454
Noes-002

4. Ayes-454
Noes-002

5. Ayes-452
Noes-00220.09.2023

6. Ayes-453
Noes-002

7. Ayes-453
Noes-002

8. Ayes-454
Noes-002
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5.  REFERENCES

Congratulatory References/References on Landmark Occasions

Sl. Name of the Date of Date of Time
No. Occasion Occasion Reference Taken

H.  M.

1. Reference to congratulate the Nation 09.09.2023 18.09.2023 00  10
regarding successful conduct of the to
G-20 related meetings in sixty cities 10.09.2023
and conclusion of 18thSummit in
New Delhi under the presidency of
India and the able leadership of the
Hon’ble Prime Minister.

2. Reference to congratulate the House 19.09.2023 19.09.2023 00  06
on the historic occasion of the meeting
of the House in the Parliament House
of India (new building of Parliament).

3. Reference on the occasion of the 21.09.1981 21.09.2023 00  02
International Day of Peace.

4. Reference to congratulate all Scientists, 23.08.2023 21.09.2023 00  05
Engineers and people of the Country &
on the success of Chandrayaan-3 02.09.2023
Mission and the launch of first Solar
Mission, Aditya - L1.



6.    PANEL OF CHAIRPERSONS, 17TH LOK SABHA

Sl. No. Name of Member Date of Nomination

1. Smt. Rama Devi 21.06.2019*

2. Dr. Kirit P. Solanki -do-

3. Shri Rajendra Agarwal -do-

4. Shri Kodikunnil Suresh 24.06.2019**

5. Shri A. Raja 25.06.2019^

6. Shri P. V. Midhun Reddy -do-

7. Shri Bhartruhari Mahtab -do-

8. Shri N.K. Premachandran 02.07.2019@

9. Dr. Kakoli Ghosh Dastidar 04.07.2019#

*    Announcement made in the House on 21.06.2019.

** Announcement made in the House on 25.06.2019.

^   Announcement made in the House on 26.06.2019.
@   Announcement made in the House on 03.07.2019.
#    Announcement made in the House on 04.07.2019.
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7.    PAPERS LAID ON THE TABLE

(a) By Government : 120

(b) By Private Members : Nil
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10.   STATEMENTS

(i) Statement made/laid by Minister under Direction 73A of Directions
by the Speaker during Thirteenth Session of

Seventeenth Lok Sabha

        Brief Subject Name of Date Time
Minister Taken

H.   M.

Shri Devusinh 21.9.2023 0    01
Chauhan

Regarding the status of
implementation of the
recommendations/observations
contained in the 44th Report of the
Standing Committee on
Communications and Information
Technology on  Demands for Grants
(2023-24) pertaining to the
Department of  Posts, Ministry of
Communications.
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(ii) Matters under Rule 377– Position regarding receipt of replies
from Ministries during Seventeenth Lok Sabha

(As on 23.11.2023)

Session Total No. of Pending Percentage of
Number of replies replies received

Matters received to the total
laid/raised matters laid/raised

First Session 488 488 00 100%
(17.06.2019 to 06.08.2019)

Second Session 365 364 1 99.73%
(18.11.2019 to 13.12.2019)

Third Session 414 414 00 100%
(31.01.2020 to 23.03.2020)

Fourth Session 183 183 00 100%
(14.09.2020 to 23.09.2020)

Fifth Session 406 405 1 99.75%
(29.01.2021 to 25.03.2021)

Sixth Session 331 327 4 98.79%
(19.07.2021 to 11.08.2021)

Seventh Session 383 383 0 100%
(29.11.2021 to 22.12.2021)

Eighth Session 486 479 7 98.55%
(31.01.2022 to 07.04.2022)

Ninth Session 319 309 10 96.86%
(18.07.2022 to 08.08.2022)

Tenth Session 298 266 32 89.26%
(07.12.2022 to 23.12.2022)

Eleventh Session 436 398 38 91.28%
(31.01.2023 to 06.04.2023)

Twelfth Session 369 218 151 59.07%
(20.07.2023 to 11.08.2023)

Thirteenth Session 00 00 00 00

(18.09.2023 to 21.09.2023)

4478 4234 244 94.55%
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11. STATEMENT SHOWING ACTUAL TIME SPENT IN THE CHAIR BY
SPEAKER AND MEMBERS OF PANEL OF CHAIRPERSONS

FROM 18.09.2023 TO 21.09.2023

No. of days Total time spent.

H. M.

Hon’ble Speaker 04 09 17

Shri Kodikunnil Suresh 03 05 21

Shri Rajendra Agrawal 03 03 32

Dr. Kirit P. Solanki 02 03 26

Shri N.K. Premachandran 03 03 11

Shri P.V. Midhun Reddy 01 01 47

Smt. Rama Devi 01 01 33

Shri Bhartruhari Mahtab 01 01 29

Dr. Kakoli Ghosh Dastidar 01 01 07

Shri A. Raja 01 00 21

                        TOTAL 31 04
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STATEMENT SHOWING ACTUAL TIME SPENT IN THE CHAIR BY
HON’BLE SPEAKER AND MEMBERS OF PANEL OF CHAIRPERSONS

FROM 18.09.2023 TO 21.09.2023

    Date Time Spent Total Time
H. M.

      1 2 3 4

Hon’ble Speaker

18.09.2023 1100 to 1249 hrs 01 49
1758 to 1803 hrs 00 05

19.09.2023 1315 to 1429 hrs 01 14

20.09.2023 1100 to 1210 hrs 01 10
1739 to 2103 hrs 03 24

21.09.2023 1100 to 1204 hrs 01 04
1620 to 1640 hrs 00 20
2333 to 2344 hrs 00 11

TOTAL TIME SPENT IN THE CHAIR 09 17

Shri Kodikunnil Suresh

18.09.2023 1316 to 1446 hrs 01 30

20.09.2023 1549 to 1652 hrs 01 03

21.09.2023 1306 to 1351 hrs 00 45
2130 to 2333 hrs 02 03

TOTAL TIME SPENT IN THE CHAIR 05 21

Shri Rajendra Agrawal

18.09.2023 1249 to 1316 hrs 00 27
1637 to 1758 hrs 01 21

20.09.2023 1210 to 1252 hrs 00 42

21.09.2023 1204 to 1306 hrs 01 02

TOTAL TIME SPENT IN THE CHAIR 03 32

Dr. Kirit P. Solanki

18.09.2023 1446 to 1559 hrs 01 13
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21.09.2023 1351 to 1436 hrs 00 45
2002 to 2130 hrs 01 28

TOTAL TIME SPENT IN THE CHAIR 03 26

Shri N.K. Premachandran

18.09.2023 1559 to 1637 hrs 00 38

20.09.2023 1252 to 1402 hrs 01 10
1652 to 1739 hrs 00 47

21.09.2023 1604 to 1620 hrs 00 16
1640 to 1700 hrs 00 20

TOTAL TIME SPENT IN THE CHAIR 03 11

Shri P.V. Midhun Reddy

20.09.2023 1402 to 1549 hrs 01 47

TOTAL TIME SPENT IN THE CHAIR 01 47

Smt. Rama Devi

21.09.2023 1700 to 1833 hrs 01 33

TOTAL TIME SPENT IN THE CHAIR 01 33

Shri Bhartruhari Mahtab

21.09.2023 1833 to 2002 hrs 01 29

TOTAL TIME SPENT IN THE CHAIR 01 29

Dr. Kakoli Ghosh Dastidar

21.09.2023 1457 to 1604 hrs 01 07

TOTAL TIME SPENT IN THE CHAIR 01 07

Shri A. Raja

21.09.2023 1436 to 1457 hrs 00 21

TOTAL TIME SPENT IN THE CHAIR 00 21

1 2 3 4
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12.  STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS TRANSACTED DURING THE THIRTEENTH SESSION

OF SEVENTEENTH LOK SABHA

Business  Time Percentage of the

Taken total time taken
H.   M.

BILLS—

Government Bills 10   11 32.78

STATEMENTS—

Direction 73A 00   01 00.05

DISCUSSION on ‘Parliamentary Journey of 06   41 21.51
75 years starting from Samvidhan Sabha —
Achievements, Experiences, Memories and
Learnings’.

DISCUSSION regarding ‘Success of Chandrayaan-3 12   18 39.59
Mission and other achievements of our Nation in
the Space Sector’.

OTHER MATTERS such as Oath or Affirmation, 01   53 06.07
Papers Laid on the Table, Obituary References,
Questions of Privileges, Points of Order, Personal
Explanations etc.

TOTAL 31   04 100
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